A Year. 22 mdden.
uﬂm:/)mm.{,%;swan, son/daughter/wife of AadL Pl idor
sged.... K renrs YRS, belonging to &::'fiﬁiﬁe{.:ﬁf,.cﬁaaﬂﬁ#ﬁﬂﬁ&ambﬁ
service and presently working as %ﬁzﬂﬂﬁﬁmdmj-l—

give herein below the details of the assets (immovable, movable, bank balance, etc.) of

myself, my spouse and dependants*:

A.  Detalls of movable aszsets
{Assets In joint name indicating the extent of joint ownership will also have to be

given)

Sr. “Deseription Seif Spouss Dependant-1 | Dependant-2 | Dependant-3

Etc. N3
Cash © %ﬁa'mh mk!a%%k K ﬁrslrﬁ Baii‘f %'r-
| Soof- |  Sool- & AUl Al L W)

(i | g:mk:lt:lnm sal-Bvm : spr-Bvm

IMZ‘;M; of— | NIl NIt Loo NI
Non-Banking
Financial
Companies

M

Gy [Boncs, |
Shares In W NI NI AN Nyl
companies

{iv} Other financial
institutions,

NS, ' 1 & r '
sfwn;:,sﬁ}c Nl L Nl N1l Nt
policies, etc

(v) | Motor Vehicles Bojai. P * ; : :
Enake, etc.) B_Kg;ﬁfc N1t i i\ Nl

it Che I
weight and Nil NI | N NI Nit

value)

(it ﬁheramts, ' ; ‘ ' .
a jues | i

b -banandl QUL NIl | NrL N N

interests

Note: Value of Bongs / shares / Debentures as per the latest market vaiue in Stock
Exchange in respect of listed companies and as per books in the case of non listed
companies should be given.
* Dependant here means 3 person substantially dependent on the income of the
employee.




e | 52

et aiif

[Note: Properties in joint

also have to be Indicated]

%

ownership indicating the extent of joint ownership will

Sr.
Mo

pescription Self

Spouse | Dependant-l Dependant-2
MHame(s) Mame Name

Dependant-3 |
Etc, Name

0

Agricultural Land
- Location(s)

- Survey number(s) "1
- Extent (Total N
measurement)
~-Current market value

_—-—

NIL | N Nl

NH

(1

| ~Current market value

Non-Agricultural Land
- Locatlon(s)

- Survey number(s) ll
- Extent (Total N1
measurement)

N N1l NI

(i)

| - Current market

et

Buildings (Commercial
and residential)

Location(s)

- Survey /door

- Extent (Total
measurement)

val

number(s) N ; -

Nil | N A

NiL

(iv)

| measurement)

ue
Houses / Apartments,
etc.
- Location(s)
- Survey fdoor ¢
number(s) NIl
-~ Extent {Total

- Current market
yalue

AL NI A

(v)

Others (such as Nil

interest in property)

Nit TN Nil

Nil

(2)

1 glve herein below the details of m

institutions and government dues:-
[Mote : Please give separate details for each item)

y liabilities / overdues 1o public financial

Name & addrass of Bank / Amount cutstanding as

Sr. Description
No. I"!ma;hl lm:ﬂs) ! [ | [T
(a) {i) Loans from Banks LPI- g\,/“M AR MR
(i) Loans from financlal _
institutions ”
(iil) Government Dues: i 3
(a) dues to departments N | INE|
dealing with government
accommeodation
(b) dues to departments ' .
dealing with supply of N1 N
_water ._ .
oo .
ng supp !
electricity N1 NI
| ]




(d) dues to departments '

dealing with telephones _ NI & | N [
(e) dues to departments ' ;
dealing with government NH Nt
transport (inciuding
_sircraft and belicopters)

: {f} Other r dues, If any r\”l N’ |
(b} (1) Income Tax including
surcharge [Also indicate AL U A e % \f‘u""
the assessment year upto U e [l ¥ 5 8 P N 1L
which Income Tax Return

filed. Give also Permanent BMFPPGYT 28D
Account Number (PAN)]
(i) Wealth Tax [Also
Indicate the assessment NI NEN
year upto which Weaith J

Tax return filed. ]

(iii) Sales Tax [Only in ) : ¢
case of proprietary NI NIl
business] : .
(iv) Property Tax N N1

€.  Personal Detall

GPF/CPF/PRAN Mo, PTS/BLA-1)80

Gender :- E (M/F)

Date of Birth - o< o ] ' ? 2121 oo
Class/Group - C (NSO
G “ [Dihay leastlative PcMamb(v B

(Full Name e.g. B.A.5.-Bihar Administrative Service,
B.5.5.- Bihar Secretarlat Service ete.)

Home District - QJI\Q}OElPUY

I heraby declare that thn above details are true to the best of my — ok
knowledge and belief,

Signature 672’“7 jm W)

Mame of Emplwae' 2. Vi mwe—f
Place: %”?’l‘?f pesignation:, (/< 2L.. H;/:ﬁe’ ........
pate:. 257 02:202.2 Department:. /2 WW@}TY‘LQ{SQW% ;
Note: Please sign each page of the declaration. Asset declaration form

must be in A4 size white paper with computer typed (single side)
in prescribed format.




